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The 21sMarch 2025
No -15/B.S.S.-29-01/2024-5208/G.A.D—In Exercise of powers conferred upon by sub
clause (1) of article 19 of Bihar Secretariat Services Act 2007 (Bihar Act 3, 2008) Govt. of Bihar
makes the following rule to amend, the Bihar Secretariat Services Rule, 2010 -

1. Short Title, Extent and Commencement .—
(i) This rule may be called is "Bihar Secretariat Service (Amendment) Rules, 2025"
(i1) It shall extend to the Secretariat Departments of Bihar State Govt. and its
attached offices.
(iii) It shall come into force at once.

2. Insertion in Appendix-1 of Bihar Secretariat Services rule, 2010 -
In Appendix-1 to the said rules, sl. no.-65 to 66 are inserted after sl no.-64 as follows -

"65 —Horticulture Directorate (Agriculture Department)
66 —Agricultural Marketing Directorate (Agriculture Department)"

By the order of Governor of Bihar,
Dr. B. Rajendar,
Additional Chief Secretary.
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